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Plan Outlay for Meghalaya in sixth 
Plan

*955. SHRI P. A. SANGMA: WiU the 
Minister of PLANNING be pleased to 
state:

(a) the total plan  outlay  for 
Meghalaya during the Sixth  Five 
Year Plan; and

(b) how much money is proposed 
on the Centrally sponsored schemes?

THE  PRIME  MINISTER (SHRI 
MORARJI DESAI): (a) and (b): The 
Sixth Five Year  Plan  1978—83 of 
Meghalaya is under consideration.

SHRI P. A. SANGMA: Mr. Spekar, 
Sir, the Stae of Meghalaya and for that 
matter the entire North-Eastern region, 
has been neglected for a long time and 
most of the States in our  region are 
newly created States. They are hilly 
and backward areas  of our country 
and therefore for  the developmental 
works also it costs more in so far as 
these States are concerned. Another 
point is since our Meghalaya State is 
consisting of more than 80 per cent of 
the tribal population, we are deprived 
of a large amount of sanction from the 
total amount allocated for Tribal Sub- 
Plan. They have not been Included in 
the Tribal Sub-Plan. I  am given to 
understand that the  Government of 
Meghalaya has asked for Rs. 292 crores 
for the Sixth Plan. In view of the fact 
that our State hat been excluded from 
the Tribal Sub-Plan and also because 
of the remoteness  and backwardness 
of the State, I would like to know from 
the hon. Prime Minister whether the 
amount of Rs. 292 crorea as asked for 
by the State Government will be given.

THE PRIMS  MINISTER  ($XRI 
MORARJI DESAI): Hie State can ask 
for any amount of money when it does
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not produce goods worth even a small 
amount e<£ that money. They can ask 
for any amount. In  the Fifth Year 
Plan, the allocation was Rs. 89.0 crores 
and therefore it is impossible to give 
them Rs. 292 crores.

SHRI P. A. SANGMA- Recently, the 
National Development  Council is re
ported to have  decided to cut  some 
amount from the  centrally sponsored 
schemes and give it to the State Gov
ernment for their disposal. I would 
like to know  from the  hon. Prime 
Minister whether the money saved out 
of the reduction  from the centrally 
sponsored schemes will be made avail
able to the State oJ Meghalaya, if so, 
how much, if not, why not’

SHRI MORARJI DESAI: There will 
be some amount available to them, but 
how much, has not yet been fixed. So. 
‘why not’ does not arise.

SHRI  KUSUM  KRISHNA  MUE- 
THY: As we know, the tribal popula
tion is about 80 per cent in Meghalya, 
and in view c\f this, they need priority 
in the investment for  their develop
mental programme. Therefore whether 
the Prime Minister would assure this 
House that the total amount of alloca
tions made m  the  Draft plan for 
Meghalaya would be retained even if 
there will be cut in  the total outlay 
of the plan finally.

MR. SPEAKER: Whether the alloca
tion made for Meghalaya in the Draft 
Plan will be retained?

SHRI MORARJI DESAI: It is going 
to be retained. Where is the question 
of not retaining it?

Procurement of Mutton Tallow by 
Small Soap Industries

•958. SHRI  JYOTIRMOY  BOSU: 
Will the Minister of INDUSTRY  be 
pleased to state:

(a)  whether small soap industries 
in the State are facing problems at

procuring unadulterated mutton tal
low at a lower price and this has 
resulted in 75 per cent of the produc
tion capacity in the industry remain
ing unutilised; and

(b)  if so, what are the details 
thereof and action taken thereon?

THE MINISTER  OF  INDUSTRY 
(SHRI GEORGE FERNANDES):  (a)
No representations  except  from the 
State of West Bengal have been  re
cently received by the Office of the 
Development  Commissioner,  Small 
Scale Industries, Government of India 
regarding small soap industries fac
ing problems  of procuring  unadul
terated mutton tallow at a lower price 
resulting m 75 per cent of production 
capacity in the industry  remaining 
unutilised.

(b)  In the representation of  West 
Bengal Small  Scale  Soap  Makers 
Association, Calcutta dated the 20th 
March, 1979 the following main prob
lems have been brought out:—

(i) Many units got material adul
terated with water and other foreign 
matter, there is also discrepancy of 
tare and gross weight.

(ii) No  facilities  for checking 
quality and  weight of  materials 
provided at filling contractor’s deli
very centre.

(iiiX In addition to filling char
ges, WBSIC  charges  10 per cent 
extra which could  be reduced to 
2i per cent which is margin of pro
fit of WBSIC, if units took direct 
delivery from  STC’s  installation 
point.

(iv)  Price increased by WBSIC 
from Rs. 5375/- to Rs. 8,100/-  per 
M.T. not withstanding the fact that 
STC did not augment the price and 
filling contractors rate is even low
er this year than of last years.

The Director,  Cottage and Small 
Beale Industries, Government of West 
Bengal has been urged to intervenue 
In the matter personally' for sorting




